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\c) if 10, whether C. P (M) leaders 
visited these countries to re·establish their 
orranisational bounds with these couctries : 

(d) if so, details about their activitics in 
tbesc countries; 

(e) whether permitting political clementi 
to develop conl8ct with foreign countries 
witb Indian passports amouDts to an encou· 
rllj;ement to develop extra-territorial loyalty 
and whether sue h steps facilitates 8ubversion 
of Indian Sovereignty; and 

If) if so, Ihe reason for 
C.P.M. leadets to visit 
countries? 

permitting 
Commuoi.t 

THE DEPUTY MINISTER IN THE 
Mll'ISTkY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH); (a) 
Shri l-;ambodiripad. Shri Sundaraya and 
Shri P,omode Das Gupla visited Ihe 
Democratic ~o l  Repuhlic of Korea in 
June this yenr. They went there 1';0 Moscow. 

(b) to ,~  The Government have no 
authentic information. 

Ie) No, Sir. The Government reserves 
its ri@ht to fefu!e !uch [, cililies in any case 
wt.rrc Ihis may be roree,sar) in tbe public 
inlerest. 

(f) Nl'rmal Ira~ l facilities are afforded 
10 political par lies to visit rli ~ l  countries. 
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Tariff Commission Rrport on Statutor, 
MInimum Price of Indian Natural 

Rubber 
2593. SHRI VASIIDEVAN NAIR 

Will tbe Minister of FOREIGN TR!\DE 
be pleased to Slate : 

(a) whether any deciSion had been taken 
on tbe' Tariff ('ommj,sion Report on 
Statutory minimum Price of Indian Natural 
Rubber; and 

(b) if not, tbe reasons for the inordinate 
dclay? 

THE DEPUTY MINISTER IN nIB 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEWAK): (a) and (b) The recom· 
mendations made by the Tariff Comn',iasion 
in their report on revhion of min im Jm pricrs 
of raw rubber arc under consideration. Tbe 
Government decision will be t8k,n as soon 
as possible. 

Import. of Can 

2594. SHRI D. R, PARMAR: Will 
the Minister of FOREIGN TRADE be 
pleased to Slate: 

(a) whelber is it a fact that foreign 
cars were imported for Cenlral Goveroment. 
State Governments and private use in each 
State of the coutltry durin1 the last three 
years; 

(b) If so, the details thcreof, Slatc-wlsc ; 
(c) the oames of foreign countries from 

whcre thesc cars wcre imported : 
(d) total value of Ihe cars imported in 

eac!! Statc ; and 
(e) the realons for importiol cars from 

abroad when good lodian makc cars Irc 
available 'n Ihe counlry aDd fOleiln e"chanle 
position in very tlllht ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEW AK) : (a) No Iiccn.:e& for the 




